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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI.

ORIGINAL APPLICATION NO. 100 of 2021 (SZ)

Tribunal on its own motion SUO MOTU

Based on the News Item in the Hindu Newspaper,
Chennai edition dated 09.04.2021, “Dumping of
garbage foiled near Anamalai, trucks seized”

Vs

1.The Chief Secretary to Government of Tamil Nadu,
Govt. Secretariat, Fort St. George,
Chennai, Tamil Nadu -600 009 & 14 others.
...Respondent(s)

REPORT FILED ON BEHALF OF THE 11™ RESPONDENT
TAMIL NADU POLLUTION CONTROL BOARD.

I, R. Sarasavani, D/o. J. Raghavan, Hindu, aged about 58 years, having my
office at No. 76, Mount Salai, Guindy, Chennai -600032, do hereby solemnly

affirm and sincerely state as follows:-

1. I am the Joint Chief Environmental Engineer, Tamil Nadu Pollution
Control Board, Chennai and I am filing this Report on behalf of the 11"
Respondent Tamil Nadu Pollution Control Board and as such I aﬁl well
acquainted with the facts of the case.

2. It is respectfully submitted that the Hon’ble National Green Tribunal
(Southern Zone) in its order dated 12.10.2023 had directed as follows:

“Para 5: .... on 13.02.2023, a letter was addressed by the Coordinator
of the District Suchitwa Mission to the District Collector, Trivandrum
regarding the dumping of the garbage near Anamalai. In the said
communication, we find that ome Sarojini Ponnayya Foundation,
Nagercoil based Agency has been awarded the contract for the disposal
of Non-biodegradable Waste collected within the corporation area. The
Agency, Sarojini Ponnayya Foundation handed over the collected non-

biodegradable waste to Vijaya Industry in Rajapalayam and Vijaya

Plastic in Thachanalloor, Thirunelvell. 2 {
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6. Whether these facilities are registered and recognized and they are
authorized by the Pollution Control Board to handle the non
biodegradable waste is not known. Let the District Collector,

Tiruvandrum and TNPCB file a report in this regard”.

3. It is respectfully submitted that the said unit of M/s. Sarojini Ponniah
Foundation, 95/1, Sudalai Aandavarkovil West Salai, Beach Road,
Vallankumaranvilai, Kottar Post, Nagercoil, Kanniyakumari District was
inspected by the Officials of TNPCB, Nagercoil on 27.10.2023 and
during the inspection, the following observations were made:

i. The Proprietor of the unit Thiru. Gopi inforimed that the unit is
being operated since 2016. Earlier, they have collected the non-
biodegradable wastes from the Kerala and the same was stopped
since 2017. At present, the wastes are being collected from the
local bodies of Kanniyakumari District.

ii. Further informed that the unit is engaged in collection of non-
biodegradable wastes from Town Panchayats and Municipalities
of Kanniyakumari District. However, the unit has not produced
work order / agreement executed with any of the local body for
collection of non biodegradable wastes. Hence, the source of
waste collection is not known.

iii. The collected wastes are then segregated both mechanically /
manually and further baled using baling machine. The segregated
wastes such as cloth, paper, plastic gunny bags & plastic bottles
and plastic covers are then sent to the following traders. Also, the
unit has not executed any agreement for the transfer of wastes
with the said traders.

a. M/s Harini Sri Enterprises, Pammal, Chennai — cloth
wastes

b. M/s Vibin Papers, Kathikaivadali, Nagercoil — waste
papers

c. M/s Vijaya Plastics, Ramayanpatti, Thatchanallur,
Tirunelveli - plastic gunny bags and plastic bottles
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1v.

Vi.

vil.

d. M/s Aishwarya Traders, Karungal Palayam, Erode -

plastic covers

The unit has provided 5 HP of waste segregation machine and
7.5 HP of baling machine.

It collects 2.0 - 2.5 T/day of non biodegradable wastes from the
local bodies. It has a total area of 32 cents and the segregation
activity is being carried out in a shed.

The unit has not furnished planning permission / trade license
obtained from the concerned local body, Nagercoil Corporation
for carrying out the activity in the said location. Hence, the DEE,
TNPCB, Nagercoil vide letter dated 27.10.2023 has addressed
the Commissioner, Nagercoil Corporation requested to take
action against the unit.

The unit M/s. Sarojini Ponniah Foundation is engaged in the
segregation of non biodegradable wastes and it is trading
activity. Hence it does not come under the purview of consent

mechanism of the Tamil Nadu Pollution Control Board.

4. It is respectfully submitted that, the premises M/s. Vijaya Plastics, 10/124,

Muthu Nagar, Sangamuthammalpuram, Ramaiyanpatti, Thatchanallur,

Tirunelveli District was inspected by the Officials of TNPCB, Tirunelveli

on 27.10.2023. During inspection, the following observations were made:

i,

ii.

1il.

The unit is a Godown for waste plastic scrap.

The Proprietor Thiru. Kamaraj informed that it is engaged in the
collection of non-biodegradable wastes from local households. The
collected wastes are then segregated manually and the segregated
wastes are sent to the local traders.

He also informed that the unit is collecting cement bag, Plastic and

PET  bottles from M/s. Sarojini Ponniah Foundation of

Kanniyakumari District and the collected wastes are then sent to the

local traders. However, the unit has not produced any agreement
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executed with M/s. Sarojini Ponniah Foundation for collection of
non biodegradable wastes.

iv. The unit has not provided machineries and around 400 kg of

| un-segregated solid wastes were found at the said location. It 1is
carrying out manual segregation in an open area of about 5 cents.

v. The Proprietor of the unit also informed that they have not executed
any agreement with the vendor M/s. Sarojini Ponniah for the
collection of non-biodegradable wastes. Hence, the source of
wastes collected is not known.

vi. The unit has not furnished planning permission / trade license

~ obtained from the concerned local body, Tirunelveli City Municipal

Corporation for carrying out the activity in the said location. Hence,

the DEE, TNPCB, Tirunelveli vide letter dated 27.10.2023 has

addressed the Commissioner, Tirunelveli City Municipal
Corporation and requested to take action against the unit.

vii. The unit M/s. Vijaya Plastics is engaged in the segregation of non

biodegradable wastes and it is trading activity. Hence it does not

come under the purview of consent mechanism of the Tamil Nadu

Pollution Control Board.

. It is respectfully submitted that M/s Vijaya Industries, Annamaraja Nagar,
Sankarankovil Road, Rajapalayam is an existing engineering unit cum
plastic waste recycling unit. The unit was already issued with show cause
notice vide TNPC Board Proceedings dated 28.08.2023 for operating
without consent of Board in the name and style of M/s Vijaya Polymers.
The copy of the said show cause notice issued by the TNPC Board is

submitted vide Annexure-1.

. It is respectfully submitted that based on the show cause notice, the unit
vide its reply letter dated 11.09.2023 has informed that they will operate as
per rules and regulations of Government and requested to grant sometime

due to other personal issues. However, the unit was again inspected by the
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official of O/o. The DEE, TNPCB, Virudhunagar on 20.09.2023 and
during inspection the following were observed:

i.  The unit was not under operation. |

ii. It was found that the unit had removed all the machineries except
one number, extruder.

iii. No plastic waste or recycled lumps were stored.

iv.  The unit authorities informed that, they had originally carried out
engineering activity (i.e. extruder machine fabrication) alone and
were doing plastic recycling for a period of less than one year.

v.  The unit authorities further informed that on receipt of show
cause notice from the Board, they have decided not to carry out
plastic recycling and to do only engineering activity. And thus
removed all the machineries except one number of extruder for

the purpose of demo for the buyers.

7. It is further submitted that, the unit was again inspected by the officials of
the O/o. DEE, TNPCB, Virudunagar on 30.10.2023 and was found not in
operation. The unit authorities submitted the bills for obtaining plastic
wastes from other traders M/s R.G.P.M. Plastics, Thoothukudi, Tamil
Nadu and M/s Faiza Enterprises, Vallakadavu (Post), Thiruvanthapuram,
Kerala State and the copy of the same is submitted as enclosure vide
Annexure - 2. The unit authorities also assured that they will not operate
without obtaining consent of Board and also assured to stop the plastic

trading activity immediately.

8. It is respectfully submitted that as the unit has not yet applied for Consent
of the Board, the unit has been called for a personal hearing on

03.11.2023, by the District Environmental Engineer, TNPCB,
ViruduNagar.

Under the above circumstances, it is humbly prayed that this Hon’ble

National Green Tribunal may be pleased to pass such further, order or other
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orders as this Hon’ble Tribunal may deem fit and proper in the facts and

o
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circumstance of this case and thus render justice.

VERIFICATION

I, R. Sarasavani, D/o. J. Raghavan, working as Joint Chief
Environmental Engineer, Tamil Nadu Pollution Control Board, Chennai, do
hereby verify that the contents of above report are true to the best of my

knowledge through records.
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BEFORE THE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE AT,
CHENNAIL

ORIGINAL APPLICATION NO. 100 of 2021

Tribunal on its own motion SUO MOTU Based on
the News Item in the Hindu Newspaper, Chennai
edition dated 09.04.2021, “Dumping of

garbage foiled near Anamalai, trucks seized”

...Applicant
Vs
1.The Chief Secretary to Government
of Tamil Nadu, Govt. Secretariat,
Fort St. George, Chennai,
Tamil Nadu -600 009 & 14 others
...Respondents

REPORT FILED ON BEHALF OF THE 11™
RESPONDENT- TAMIL NADU POLLUTION
CONTROL BOARD.

Advocate for Respondent: TNPCB
Thiru.S. Sai Sathya Jith ,
Advocate, Chennai.

Date:01.11.2023.

Date of hearing on: 02.11.2023.






